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To,

Sub:

Ref:-

Sir,

THE GAUHATI HIGH COURT AT GUWAHATI
(HIGH COURT OF ASSAM, NAGALAND, MIZOFAM AND ARUNACHAL PRADESH)

No.Hc.r/f.-Est Lssu/9:q I I 
^

Shri Kaushik Kumar Sharma,

It.Registrar (Vigilance),

Gauhau High Court,

Guwaha6.

Shri Pranjal Bora,

Presiding officer,
Industrial CouG Guwahati. J

Dated Guwahati the /L 9J8enber , 2o2f .

Station leave Pemiss'on.

Letter No. IT.5/202U244 dtd. 27.@.2021

with reference to the above, I am directed to inform you that your

prayer for station leave permission, with your official vehicle, at your own cost' from

the eyening of 24'09.2021 tilt the moming of 27 'O9'2O21, has been granted'

The Presiding oficer, Labour CouG Kamrup(M), Guwahati will remain in charge of

your Court and omce in your ab6ence.

q\E
Memo NO.HC.VU-A3 I L9941 qSql-

Yours faithfully,

sLt^
]T.REGISTRAR (VIGII.ANCE)

& dated ZL'1'2-o>l
Copy to:

1. The Presiding officer, t-abour Court, K€mrup(M),

a,.ftle Project Manager, Gauhati High Court'

Guwahau

,\,


